- Inthe Centrasl Administrative Tribunal
Calcutta Bench

I
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MA No.33A of 1998

{OA 972 of 1997)

|
Present ¢ Hon'ble Mr, D, Purkayastha, Judicial Member

| Smt, Rekha Pakrashi & Ors,

Vs,

Smt. Sadhana Chakraborty & Ors.

For the Appiicant ¢ Mr, P.K. Munshi, Advocate
For the Respondents: None
:

Heard pan : 24-9-98 Date of Judgement : 24~9-98

ORDER

ﬁeardrld.Advocate Mr. Munshi and he submits that he filed
this application bearing No.33A of 1998 for -adding h;m as private
respondent £o the application. I “;//’that such application is not
maintainablé under the law, However, liberty is given to the applic ant
for applying to be intervenor in this case. Accordingly, MA application

is disposed ofs

(P, pPurkayastha )
Member (J)




